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Opening of SBI branch in village Dumri Khurd, Bihar

*49 DR. ANIL KUMAR SAHANI: Will the Minister of FINANCE be pleased

to state:

{a) whether representation has been received from Member of Parliament for
opening of new branch of State Bank of India (SBI}) in village Dumr Khurd, Block
Majorgan] in Sitamarhi District of Bihar, if so, the details thereof;

(b) whether any survey has been made by SBI regarding it, if so, the details

thereof, and
{c) the time by which new branch of SBI will be opened by Government?

THE MINISTER OF FINANCE (SHRI ARUN JAITLEY): {(a) to {c) State Level
Bankers' Committee (SLBC), Bihar has informed that it has received one representation
from Dr. Anil Kumar Sahani, Member of Parliament, regarding opening of branch of
State Bank of India (SBI) in village Dumri Khurd, Block Majorgan] in Sitamarhi
district of Bihar. It has further informed that the village has an estimated population of
7882 (Census 2011). Punjab National Bank branch 1s located in Dumrikalan village

which is at a distance of 400 metres from Dumri Khurd village.

Opening of bank branches is a commercial decision of the banks taken in

accordance with the branch opening policy of Reserve Bank of India (RBI).
Measures to check inflation

*50. SHRI RAMDAS ATHAWALE: Will the Minister of FINANCE be pleased

to state:

{a) whether it is a fact that the common man in the country has now become a

victim of high inflation, if so, the reasons therefor; and

{b) the measures Government proposes to counter the inflation and the effective

steps taken so far to check the same?

THE MINISTER OF FINANCE (SHRI ARUN JAITLEY): (a) and (b) There has
been a significant moderation in overall inflation during 2014-15 and 2015-16 (April-
January). Inflation in terms of Consumer Price Index (combined), which averaged 9.5
per cent in 2013-14 declined to 5.9 per cent in 2014-15 and further to 4.9 per cent in
2015-16 (April-January). The Government has been regularly monitoring prices of

essential commodities and inflation. It has undertaken a number of measures to curb
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inflation, in particular, food inflation. The steps taken, inter afia, include, (i) banning
exports of all pulses and lentils; (11) allowed zero import duty on pulses; (i11) imported
tur and onion to augment supply, (iv) taken decision to create buffer stock for pulses
of 50,000 MT of Kharif pulses and 1 lakh MT of Rabi pulses through domestic
procurement and import; (v) announced higher minimum support prices for pulses and
o1l seeds, so as to incentivize production (vi) implemented a new plan Scheme titled
'Price Stabilisation Fund' (PSF) to regulate price volatility of agricultural commodities;
and (vi1) 1ssued advisory to States/UTs to take strict action against hoarding and black
marketing under the Essential Commodities Act 1955 and the Prevention of Black-
marketing and Maintenance of Supplies of Essential Commodities Act, 1980. In addition,
the Government has signed an agreement on monetary policy framework with the
Reserve Bank of India in February, 2015. The Objective of monetary policy framework

is to primarily maintain price stability, while keeping in mind the objective of growth.
ATM coverage in rural areas of the country

*#51. SHRI D. KUPENDRA REDDY: Will the Minister of FINANCE be pleased

to state:

{a) whether there is any plan to allow more free ATM transactions and for
setting up of ATMs at Post Offices in the country, if so, the details thereof;

{(b) whether it is a fact that the ATM coverage in rural areas of the country 1s

less in comparison to urban areas; and

{c) if so, the details thereof and the effective steps taken or being taken for
more ATM coverage in rural areas other than proposed ATMs at Post Offices?

THE MINISTER OF FINANCE (SHRI ARUN JAITLEYY): {a) As per present
guidelines of Reserve Bank of India (RBI), from November 1, 2014, banks are mandated
to offer minimum five free transactions per month n own bank ATMs and three in other
bank ATMs in six metro centres (Mumbai, New Delhi, Chennai, Kolkata, Bengaluru
and Hyderabad). In non-metro centres, minimum five free transactions per month in all
bank ATMs are mandated. Banks are free to offer free transactions above the mandated
limit specified by RBL

RBI has informed that writ petition has been filed in two High Courts on this

matter in which RBI is one of the respondents.

As on 24th February, 2016, Department of Posts (DoP) has installed 550 ATMs
out of a target of 1000 ATMs in various parts of the country,



